NATYONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P N0.28(MAH)/20 16
CA No.

CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956
and 241/242 of the Companies Act, 2013.
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ORDER

CP No.28/241 -242/NCL I/MB/MAH/2016
T2 NCLI/MB/MAH/2016

)

to file Rejoinder. Time is granted, to be filed on or before 17t March, 201 7.
4. The matter is now enlisted for hearing on 24 March, 2017, ——n__
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» MK SHRAWAT.
2" February, 2017, MEMBER (JUDICIAL)



